
. 	

THE HIGH COURT OF MEGHALAYA 

S!IILLONG 


NOT I CE 


.'lo. 	HCI\l. IIII04n 015/ 12]y Dated, Sllillong the 261~ September 2016 

It is notilied to all concerned that the SINGLE BENCH ofHon'ble Mr. Justice S.R. Sen will not sit 

today i.e. 26111 September 2016. 

All matters listed in COURT NO. I shall now be taken up by Hon'ble Mr. Justice V P Va1sh after 

rising of the DlVlSION BENCH. 

By order , 

REGI~TR.AR GEN~RAL" . 	
/ 

Memo No. llCM. lll/04nOt5/ )2 J Y- 'W-	 Dated, Sbillong the 261
h September 2016 

Cop) for information to: 

I 	 The Joillf Rtgistrar -cum Secretary to Hon 'ble the Chief Justice, High Court of Meghalaya. 

Shi/long 

2. 	 Th.. Joint Reg1strar -cum-OSD in Hon 'ble the Chief Justice's Secretariat, High Court of 

Afeghalaya. Shillong. 


J Tht P S to Hon ble the Chief Justice. High Court ofMeghalaya, Shillong 


4 The P S to Hon 'b/e Mr. JusticeS R. Sen, High Court ofMeghalaya, Shillong. 


5. 	 The P S to Hon'ble Mr. Justice V. P. Vaish. High Court ofMeghalaya, Shi/long. 

6. Tht· P.A to Reg1strar General, High Court ofMeghalaya, Shillong 


7 11u: AdvocCIIc General, High Court ofMeghalaya, Shillong. 


8. The Registrar (Adnuni:;tration), High Court ofMeghalaya, Shillong. 


9 The Chief Librarian, 1/igh Court ofMeghalaya, Shil/ong. 


I 0. The Superintendent (Judi.), lligh Court ofM'eghalaya, Shillong. 


II The Cemral Government Counsel. High Court ofMeghalaya, Shil/ong. 


12. Mr. 	 _. Sr Advocate, High Court ofMeghalaya, Shillong. 

13. 	Preside/Il l Secretary, 1/igh Court Bar Association. Shi/long. 

14. President Secrewry, Shillong Bar Association, Shillong. 

~ 1'11{';ystems Analyst. f!igh Court of Meghalaya, Shillong for uploading the same on the Official 

Website. 

16. 	Notice Board. 

17. 	Ojjice File. 

~ 
REGISTRAR GENERAL 
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